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Prices of Foodgrains

3167. SHRI SAMAR GUHA: Will
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) latest break-up of the market 
and issue prices of Wheat, rice and 
other cercals and other agricultural 
products in various States and Union 
territories; and

(b) steps taken by Government to 
firoportionately equalise them?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRJ ANNA- 
SAHEB P. SHINDE): (a) and (b). It
is not feasible to indicate the break-up 
of open market prices which vary from 
State to State and from day to day and 
even from one area to another within 
the same State and depend upon the 
position of supply and demand. As re-
gards fhe food grains issued from the 
Central Pool. Government of India 
after taking into consideration the eco-
nomic cost and other relevant factors, 
decide the issue prices for ioodgrains 
issue from the Central Pool. Since 
these are uniform throughout the coun- 
*ry, the question of equalising them 
also does not arise.

Activities of Youth Parliament

3168. SHRI S. C. SAMANTA; Will 
the Minister of PARLIAMENTARY 
AFFAIRS be pleased to state:

(a) whether the activities under 
the Scheme “Youth Parliament'* 
have made any headway in Delhi, 
New Delhi and elsewhere and are 
to be carried on without relaxation;

(b) which of the States, including 
Union-territories have agreed to im-
plement the scheme in their areas; 
and

(c) whether any Central assistance 
is given to States or is contemplated 
to be given to States for the imple-
mentation of the Scheme?

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU RAMA- 
I AH): (a) Yes, Sir.

(b) So far, four States viz., Andhra 
Pradesh, Tripura, Kerala and Haryana 
have arranged Youth Parliament Com. 
petitions in their respective States on 
the pattern of the Scheme m the Union 
Territory of Delhi. The State Govern-
ments of Punjab, Gujarat, Bihar, 
Orissa. Goa. Daman & Diu, Pondi-
cherry, U.P. Nagaland and Manipur 
have agreed to implement the Scheme 
In their respective States.

(c) The actual expenditure, subject to 
a ceiling of Rs, 1.000,4- incurred hy 
each State/Union Territory for the 
annual competition in implementat-
or the Scheme, is borne by the Central 
Government.

Price Redaction in Fertilizers

3170. SHRi Y ESWARA REDDY* 
Will the Minister of AGRICULTURE 
AND IRRIGATION he pleased to 
state:

(a) whether the prices of some of 
the fertilizers have been reduced;

(b) If so, extent reasons therefor*
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(c) whether the reduction in the 
prices of pbosphatic fertilizers is 
effected by a support scheme; and

(d) whether the of? take of the 
fertilizers has improved after the 
price reduction?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): Yes, Sir.

Name of Fertilizer

Vrei ....................................

Afttnatr of potazb , •
Di-Ammonium Phosphate (18-46-0) 

Amm'mmna Nitro-phosphatc (24-24-0) 

NPK (15- 1W 51 

NPK ' 17- 17- 17)

(c) Yes, Sir. It has been decided to 
give a subsidy of R'g 1250 per tonne of 
P#Ot to the manufacturers of Phospha- 
tic fertilizers for being passed in to 
tbe farmers,

(d) Since the major price reduction 
were made in March and April, 1976 
and since these months are also the low 
consumption months, it is too early to 
assess the impact of the price reduc-
tion*.

Scdocthm la Price «( Chemical Fer* 
tStset*

3171. SHRI NAWAL KISHORE 
6INHA: Will the Minister of AGRI-
CULTURE AMD IRRIGATION be 
pleased state:

(b) The prices of some of Vm major 
imported fertilizers have been reduced 
with effect from 16th March, 1976 and 
20th April, 1976 with a view to boost 
the consumption of fertilisers, The in* 
digenous manufacturers have also re-
duced the prices of the fertilizer* pro-
duced by them. The following Table 
gives the prices of these fertilizers as 
they existed prior to the revision and 
as they exist today:—

Rs. per tonne

Prices Rrducticn
Pr/rr to Existing effecttd
16-3-76 prices

18 JO I7«iO 200

io?5 900

2600 2210 390
2650 2270 3^0

1645 1570 7S

2425 1070 455

(a) whether Government propose 
to reduce the pines of chemical fer-
tilisers so that mot» and more far-
mers could purchase them; and

(b) if so. the extent of reduction 
proposed and the names of chemical 
fertilisers whose prices are to be 
reduced?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) and (b). The prices of 
some of the major complex fertilizers 
have been reduced very recently Le* 
with effect from 20th April. 1976. The 
following Table indicates the retail pri-
ces of some at the major imported ft** 
tilizers as they existed on 1st June 1974 
and the reductions effected on 18th July




